
 

CENTRAL ADMINISTRATIVE TRIBUNAL 

CHANDIGARH BENCH 

… 

ORIGINAL APPLICATION N0.060/00976/2018 

 Chandigarh, this the 16th day of January, 2019 

… 

CORAM:HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J) & 

      HON’BLE MS. P. GOPINATH, MEMBER (A)    

… 
1. Vineet Kumar aged 33 years S/o Shri Umed Singh R/o House 

No. 457, 2nd floor, Sector 12-A, Panchkula – 134115. 

2. Ravinder Singh, aged 31 years S/o Shri Labh Singh R/o 

Village and Post Office Jaspalon, Tehsil Khanna, District 

Ludhiana – 141421. 

3. Somia aged 25 years D/o Shri Salinder Kumar R/o House 

No. 3314, Sector 22-D, Chandigarh – 160022. 

4. Rita Kataria aged 33 years D/o Shri R.K. Kataria R/o House 

No. 941, Sector 28, Panchkula – 134113. 

5. Baljinder Singh aged 34 years S/o Shri Shamsher Singh R/o 

Village Gambowal, P.O. Khudda, Tehsil Dasuya, District 

Hoshiarpur, Punjab-144305. 

6. Anita aged 30 years D/o Shri Rajpal Singh, R/o House No. 

333, Village and Post Office Behlana, Near Old Airport, 

Chandigarh – 160003. 

7. Poonam Sharma aged 34 years D/o Shri Radhe Shyam 

Sharma R/o House No. 931, Jangla Gali, Village and Post 

Office Babyal, Ambala Cantt – 133005. 

8. Sachin Kumar Bhutani aged 37 years S/o Shri Subhash 

Chander R/o House No. 9578/6, Kotwali Sarai, Ambala City 

– 134003. 

9. Ramandeep Kaur aged 26 years D/o Shri Krishan Singh R/o 

Ward No. 11, Near Janta Middle School, Bareta, Tehsil 

Bhudhlada, District Mansa, Punjab – 151501. 

10. Rupinderjeet Kaur aged 28 years D/o Shri Balbir Singh R/o 

House No. 87, Sector 78, Mohali, Punjab – 160055. 

11. Sudesh Saini aged 30 years D/o Shri Labh Singh, r/o village 

Ratgal, Near Shiv Mandir, Kurukshetra – 136118. 

12. Manjeet Kaur aged 34 years W/o Shri Gurpreet Singh R/o 

House No. 865, Phse IV, SAS Nagar, Mohali – 160059. 
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13. Suraj Kumar aged 26 years S/o Shri Ashok Prasad R/o 

Vasudevpur, Ward No. 5, Post Office Barbara Kothi, District 

Purnia, Bihar – 854203. 

14. Amit Roy aged 34 years S/o Shri Sridam Roy R/o Baruipara, 

Post Office Kalna, District Burdwan, West Bengal – 713409. 

15. Munna Saha aged 27 years S/o Shri Rama Shankar Saha 

R/o Sombaray Bazar, Gorubathan, Post Office Fagu, District 

Darjeeling, West Bengal – 735231. 

16. Anirban Mondal aged 28 years S/o Shri Bijoy Sankar Mondal 

R/o Village Lakshminathpur, Post Office Baduria, District 

North 24 Parganas, West Bengal – 743401. 

17. Arun Kumar Lakra aged 31 years S/o Shri Ladhu Lakra R/o 

AT Badgudhiali, Post Jharbeda, District Sundargarh, Odisha 

– 770070. 

18. Piyush Kumar aged 29 years S/o Sri Vijay Kumar R/o 

Marwari Dharmshala Road, Post Office Barbigha, District 

Sheikhpura, Bihar – 811101. 

19. Shailesh Kumar Kailash Singh aged 28 years S/o Shri 

Kailash Singh R/o 3, Rajiv Nagar Chawl, Milind Nagar, 

Gaondevi, Vakola, Dutta Mandir Road Santacruz (E), Mumbai 

– 400055. 

20. Anupam Gopal Mundada aged 30 years S/o Shri Gopal 

Mundada R/o Wadker Galli, Near Sanskratik Sabhagrah, 

Post Office Sonpeth, District Parbhani, Maharashtra – 

431516. 

21. Parveen Avadhesh Pandey aged 28 years S/o Shri Avadesh 

Pandey R/o Dhiraj Medical, Madhumangal Chawl, Subhash 

Nagar Gaondevi, Vakola Sanctacruz (E) Mumbai – 400055. 

22. Jitendra Soma Gojorekar aged 29 years S/o Shri Soma 

Rajaram Gojorekar R/o 81, Municipal Colony, Behind Girana 

Tank, Jalgaon, District Jalgaon, Maharashtra – 425001. 

23. Sahil Arora, aged 28 years S/o Shri Pawan Arora R/o House 

No. H – 353, Phase I, Mohali, Punjab – 160055. 

24. Rohit Bhatia aged 27 years S/o Shri Vinay Bhatia R/o 

Gandhi Nagar, Shiv Mandir Road, Dhanbad, Jharkhand- 

826001. 
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25. Vivek Pareek aged 30 years S/o Shri Vinod Kumar Pareek 

R/o Village Dholash, Post Office Khirwa, Tehsil Laxmangarh, 

District Sikar, Rajasthan – 332311. 

26. Shyam Kumar Chandulal Mahava, aged 33 years S/o Shri 

Chandu Lal, R/o 107, Chokshi Chowk, Near Marsden Mill, 

Rakhiyal Road, Ahmedabad, Gujrat- 380021. 

27. Prashant Kumar Tripathi aged 28 years S/o Shri Chadra 

Shekhar R/o Yamuna Road, Village and Post Office Mau, 

District Chitrakot, U.P. – 210209. 

28. Ramendra Kumar aged 31 years S/o Shri Rajendra Kumar 

Pandey R/o 122, Dhanesha Rajput Sukul Ka Bazar, Amethi 

U.P. – 227811. 

29. Vishal Chaudhary aged 31 years S/o Shri Rajesh Chaudhary, 

R/o E- 370/876, Ratanpur Colony Panki, Kanpur, U.P. – 

208020. 

30. Mamta Yadav aged 26 years D/o Shri Shastri Singh Yadav, 

R/o Plot No. 142, Purana Sheoli Road, Ashok Nagar 

Kalyanpur, Kanpur, U.P. – 208017. 

31. Dinesh Kumar aged 38 years S/o Shri Sohan Lal R/o House 

No. 381, Sector 4-A, Avas Vikas Colony, Bodla, Agra, U.P. – 

282007. 

32. Adarsh Shukla aged 30 years S/o Shri Rajol Shukla R/o 

Ward No. 9, Jawahar Nagar, Gadhi, Rura, Kanpur Dehat, 

U.P. – 209303. 

(All applicants are in “Group B”)  

.…Applicants 

(Present: Mr. Arun Takhi, Advocate)  

Versus 

1. Union of India through its Secretary, Ministry of Labour and 

Employment, Shram Shakti Bhawan, Rafi Marg, New Delhi – 

110001. 

2. The Director General, Department of Labour Bureau, SCO 

28-31, Sector 17-A, Chandigarh – 160017. 

3. Under Secretary, Department of Labour Bureau, SCO 28-31, 

Sector 17-A, Chandigarh – 160017. 

…..   Respondents  

(Present: Mr. Sanjay Goyal, Advocate)  
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ORDER (Oral) 

SANJEEV KAUSHIK, MEMBER (J) 

 

1. Learned counsel for the applicants very fairly submitted that 

in pursuance of interim directions of this Court, the applicants 

have been adjusted against vacancies, on contractual basis, under 

the ad hoc scheme run by the Govt. of India. He prays that the 

respondents be directed not to dispense with the services of the 

applicants till regular candidates are selected for the posts.  

2. Learned counsel for the respondents assures that the 

applicants will not be replaced by another set of contractual 

employees. 

3. Considering that the applicants have already been adjusted 

against the vacant posts, as prayed, the instant O.A. has been 

rendered infructuous and is disposed of as such, with the 

assurance as given by learned counsel for the respondents, which 

stands recorded.  

 

 

 

(P. GOPINATH)                       (SANJEEV KAUSHIK) 

 MEMBER (A)                                       MEMBER (J) 

        

   Dated: 16.01.2019 

„mw‟ 


